“No. FQ{QZ}/M{: ] 01y [‘V@MII = ' In supefses ésn af N@tlﬁcaﬁon No
Y2 22);’Lﬂ: Ji 01/Vel. III/4-17%1-44I da.ted Qo July 20L9 and in exerelse of “the
pewez:s conferred wrides Sﬂ“b~S6ﬁﬁon (1} ard” su1i~sect10n (8} of Section 4 of the
Adveeates' Welfare Furnd. Act, 9001 45 of 2601) read Wit sub«sec’aon @ o
Section 45D @f (iovecn‘t of Natlanal Capital Territory of De“lku {GNCTD) Act,
1891, Howble Pres1dent of Im?z’la is pleaSed to appom‘c gk, Chretan Sharma, Ld.
- Additlonal Selicito Génera’f{ f7-JEndIa as Chalrperwn cﬂ” :fhe -Advorates' Welfare
F -‘:aae,d‘I’ms’sae C@mmrttee. - :

Bhis n@ﬁﬁ@a*twn shali “comme dntto forceronrthe date of ts publication in the
- Dethi Gavette - S SEaE

By ordér and in the rame o
I—Ion’ble Presudent of Indie
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No. 334 G-7/Genl.-/DHC. ) . » o
Dated: Zodl.&'auﬂﬁ L . i i

The Pnnclpal sttnct & Sessions Judge (HQ),
Tis Hazari Courts,

Delhi, .
Sub: Notification regarding appouitment of Sh. Chetan Sharma, Ld. Additional :
“ Solicitor General of India as Chairperson of the Advocates’ Welfare Fund
‘ " Trustee Committee, :
Sir, ' ' ' : 4

I am directed: to forward . herewith a copy of Notification No,
F.2(22)ILit./01/Vol.IIIIS604_-3616 dated 22.,05.2024, received through e-mail from Dy.

Secretary, Lit. Law, Justicé and L.A.,, GNCTD of Delhi, on the above subject,_ with a

request to circulate the same to all the Principal District & Sessions Judges, Delhi/New Delhi,

for'information and necessary action.

i

‘ ._-"-. . o : Yours faifitflly, . : ‘
Encl.: as ghove. . ‘
Administrative Ofﬁcer (J)

For Registrar General
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS IUDGE (HQs): DELHI
- r——ﬁ—yg———————‘—‘u——, 20

No. /Genl /MIsc/Clrculatlnn 2024 Dated, Delhithe _

Sub:- - Notlfication regarding appointment of Sh. Chetan Sharma, Ld. Additional Sollcitor General of
India as Chairperson of the Advocates’ Welfare Fund Trustee Committee.

«  Forwarded copy of the letter diary No. ‘3740 G-7/Genl,1/DHC dated 30/05/2024 received vide
diary No. 1191/B dated 01/06/2024 alongwith its enclosures{Copy of the Notification enclosed),
received from Administrative Officer(J), for Reglstrar General, Hon'ble HIgh Court of Delhi, New Delhi, to
be circulated for information to :-

1. Allthe Ld. Principal District & Sesslons Judges, Delhi/New Delhi (except Central-District).

2: The Ld. Principal Judge, Family Courts (HQs), Dwarka courts, Delhi.

3. Allt + Judicial Officers posted In Central-District, Tis Hazari Courts Delhi.

¢.—The Chalrman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the same
. on the Website of Delhl District Courts as per rule.

5. Dealing official for uploading the same on Centralized Website through LAYERS as per rules

6. P.S.to Ld. Principal District & Sesslons Judges {HQs), Delhl for information.

{ DER BEDI)
Officer In-Charge, General Branch, (C),
District Judge, (Commercial Court),
' ’ Tis Hazari Courts Delbiy




